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(c) whether the Union of India failed
to put in appearance this case;

Writien Answers

(d) if so, the reasons therefor and
whether Government would fix responsi-
bility for this lapse;

(e) whether it is also a fact that on
the basis of this wric petition, large Scale
adverse propagand, against India was
carried out in the United Statecs and the
UK. by Pakistani and pro-kashmiri eie-
ments; and

(f) what steps Government under-took
to undo he demage dong (o th: country’s
image abroad?

THE LIINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND THE  MINISTER OF
STATE In THE MINISTRY OF HOME

AFRAIRS (SHRI M. M. JACOB):
(ay to f) Shri Mufti Baha-U-Din
Farcogi, on behalf of Jammu and Kash-

mir People’s Basic Rights (Protection)
Committe. filed , Writ Petition in the
High Couwrt of Jammu and Kashmir via
wrir Petition No. 210 of 1990 which
was dismissed gn 11-5-92 for Cefault and
nca-rroSecution, The Union of India was
represented in the matter by tie Central
rovernment Standing Counsel.

Disinformation and propaganda orches-
trated by Pakistan terrorist outfits and
their overground sympathiSer; is being
regularly counftered in national and inter
nationa. fora. Pakistan’s efforty in inter-
nationalising the Kashmir issus are also
being countered by diplomatic efforts.

Sealing of Indo-Pak and Imdo-Banglagesh
Border

£ £4489-E. SHRI KRISHAN LAL
SHARMA: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) progress made in sealing the entire
Indo-Pak and Indo-Bangladesh borders;

(b) what are the impediments in
sealing these two international borders;

£ £ Previonsly Unstarred Question No.
4009, transferr.? from the 17th August,
1992

[RAJYA SABHA] io

Questions

(¢} whether aiy, target has been .
for complctlug thé sdaling of these t
ders; and

id) :f so, the detaiis thereof?

- MINISTER OF STATE IN THE
1 15 'RY OF PARLIAMANTARY

AFFAIR§ AND THE MINISTER OF

STATE IN THE MINISTRY OF HOME
AFFAIRS (SHRI M. M. JACOB): (a)
to ¢d) DBorder fercing and flood lighting
ai some sensiiive and vulnerable stretches
hzve been completed on the Inds-Pak
border in Punjab and Rajasthan, and for
the remsining such areas, similar activity
is in progres:, Border fencing at  some
‘"“.»":a hus also been completed on
ic-Bungladesh border s Assam and
szhalaya and similar activity ig in pro-

ir respect of remaining arveas. Con-
s!ructim of border fencing at some
siriiches iz West Bengazl hag also been

woproved and fencing will start there
soopr, Stens have also been initiated to
rrovide the BSF with the pecessary equip-
ment wherewithal 1o effectively
suinorised movement across the
unauthorised nmicvement zcross the

ety avan afufRos o geeEW
fisr WA aT QAF T TE
CLC4a8eTh. =f T @i,
qEe: A7 Mg AN M AT e
(®) #q0 AW WSHT AT
sialvay w1 R F IT W
W A1 gler ¥ AeEwT ars

¥ Baw derdw  sFondl wO#
fger ®TR &1 frarT #% WoF
o

() afz g, ar TR AR
A T, ar ITH FIT FIEN E

daim w0 daed A s Hal
AT a7 darem § Tew welr (s
uRe g E[qq'a‘, (ﬂ?) e (@')
TEAT UFA RO OAT @ F AT AIA
% TS 9% W af ﬁrqaﬁ |

LLLqaa:  Hraiws 99 Fed
4068, 17 T, 1992 ¥ TATATTNT .





